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'‘W&jssed awl psytteot of penalty wnetatting
«  s*. a r t o w * " ’

As ttgartb M/s. Assam Roller Mills 
and M/t. Premier Vegetables Products also 
reflated to in (he news-jtem, no case has 
so far been reported to the ITC Organi
sation.

(c) According to the information avail
able, no official of the Ministry of Commer
ce is involved.

(d) Customs have already imposed a 
Hoe of Rs. 21*67,000/- on the importn. 
Besides proceedings against the importer 
under the Imports (Control) Order for 
consequential penal action, are in hand.

(e) The matter is already tinder investi
gation bv the ITC authorities.
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Steps to  prevents rise in  prices of 
critic*! Commodities

874. SHRI D. D. DESAI : Will the 
DEPUTY PRIME MINISTER AND 
MINISTER OF FINANCE be pleased 
to state :

(a) whether Government are aware 
that increase in railway freight, postal 
rates and prices of atad, aluminium and 
cement have contributed substanti ally to 
the inflationary trend ;

(b) if  so, what stq» it is taking to 
prevent rise in prices of critical commodities;

(c) whether there is any propmti to 
ensure that the increased cost of inft*. 
structural facilities owned by Covemmtnt 
are met from their own resources ?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
SATISH AGARWAL) :(a) The Wholesale 
Price Index (7970-71*= zoo) has risen by 
5'9 pw cent between March 31, 1979 
and June 23, 1979. The contribution of 
steel, aluminium and cement to this vise 
has been about one-ninth. It is not 
possible to quantify the impact of an 
increase in the cost of services like laihvny 
freights, etc.

(t>) It in Government's endeavour to 
ensuie tlwt the priccs of culiral inputs 
are kept as low as pssilUe and it permits 
increases only when they limnnc in
evitable. Even then the 1 net eases are 
sought to be kept to the minimum justified 
bv rise in costs of production and the needs 
of development of the particular tndustty.

(r) While Government do expect public 
set toi undertakings to rely on their own 
resources and not 10 depend on the Budget 
for support, U is not possible foi this to 
be achieved in all eases because of the 
social responsibilities winch attach to 
tlieij operations

Losses to Public Sector Basics

875. SHRI D. D. DESAI w.H the 
DEPUTY PRIME MINISTER AND 
MINISTER OF FINANCE he pleased 
to state :

(a) Whether Government has seen a 
n< ws-item in the Financial Express dated 
June 2 where it was stated that public 
sector banks mav incur losses if  they ate 
asked to continue to lend to sick indust
ries and also expand rural branches.

(b) if so, Government*8 reaction 
thereto ;

(c) whether rural branchesof public 
sector banks 4t¥)R-ting heavily ; and

(d) if so, the details thereof ?

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE (SHRI 
ZULFIQ.UARULLAH) : (a) Ye*, Sir.

(b) Banks have been advised to nurse 
side units which are cpnsidered potentially 
viable. Though such nursing of advance! 
to sick units does put a strain <*t bank’s 
profits, these advances are grafted on 
several consideration* such as adiievmg 
social objectives, recovery < * * * # #  *&• 
ready advanced by uadMttfttftff ttwsuig




